
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEW DELHI

RA No. 206/97 in OA 1592/92

Hay Oalhi thia the th day of Sapteaber, 1997.

Hon'ble Shci S.P.
Hon*bla Sat.Lakshni Suaainathan. Boabar C)

Shri S.n. Gupta
Lab.Technician,
Safdatjang Hospital#
Nay Delhi. Applicant

UOI and Others.
Respondsnts

ORDER (By Circulation)

(Hon'bla Sat.Laksnmi Suafinathan, Waniber (3)

This Rawisu Application has baan filad by tha

applicant in OA 1592/92 praying for raviau of tha
ordar datad 8.7,97. uia hava saen tha rev/ieu application
and ue are satiafiad that the saaa can be dispoaad of
by circulation under Rule 17(iii) of the CaT(Procedure)
Rulas, 1987 and us procead to do so.

2 In tha initial paragraphstha applicant has
the

given/background of tha casa and later the grounds on

which ha^^ught ravieu of tha impugned order. Tha
applicant has subaitted that thara is factual in^curacy

in the impugned judgment uhara it has been statad"

that applicant who was earlier working aS Lab.Technician
Aims and upon the termination of his services ha was

angagad in Safdarjung Hospital u.e.f. 15,11.39 '
'

uhersas ha states that his sarvica wara disengagad

as a closure of tha schama and further engaged in

Safdarjung Hospital. In paragraph 4 of the judgment,

this Bench had noted tha submissions made by Shri

K.R. Sachdava, learned counsel for tha respondents,

Tha applicant atatas that he bas challangad tha



. • R«ruU«nt Rula, .hich haua also baan daalt with
, . ' paragraph 5of th. Tha applicant ha. att,-pt.d

tha caaa in tha ratfieu application which ato r»-aC9ua tna caaa
(4-h i<otj If tha rawiaw applicant is

not in aCCorclancB with law.
agarisvad by our it is open to hi- to file an
,ppa.l in tha propar foro« In tha oannar prascribad by
law. Ha cannot u.a the inatrueantellty of a t«;law
applltatlon for thl. purposa. A. thara la no artot
of law/ wathop sufficient grounds ae proaidad undar
order 47 Rule 1CPC read with Rule 17 of CAT(ProoacK.r.)
Rules, 1987, the Reulaw Application la rejactad,

(Set.t-akshml S^aralnathan) (S. R.
na«ber(3) Vice Chalrean (a)

sk


